261 Quastion of Privilege

The Lok Sabha re-assembled after Lunch at
five minutes past Fourteen of the Clock.

[Surt GapiLINGANA GowD in the Chair]

RE. STRIKE OF TEA GARDEN
WORKERS IN WEST BENGAL

SHRI S. M. BANERIJEE (Kanpur):
1 have a submission to make.

MR. CHAIRMAN : You should writc
to the speaker and get his pcrmission.

SHRI S. M. BANERIJEE : I havc written
to the Speaker. I have given call attention
notice to the Speaker.  Since he was unable
to admit two call attention notices a day,
he has to consider it. Two lakh tea
garden workers of West Bengal are on strike
and the Labour Minister should issue a
statement.

DR. MAITREYEE BASU (Darjecling):
Please allow us to tell the House
what is happening there because 1am just
coming back from that place............
(Interruptions).

MR. CHAIRMAN : I shall look into
the matter.

SHRI S. M. BANERIJEE : The cntire
cconomy of West Bengal will be affected.*

MR. CHAIRMAN : I am not allowing
anything. Nothing will go on record.

N

st Ay fama (F1X) - arg AQ AT
g Fifera | fagre ST F 59 797 UNF-
qfg qrEa & | & 9y fAdeA FTAT g
g % omma g welt Y w1 wE fF oAATH
151 SR ¢ Fq TN A GF AT T I
T & g% &, O @e smard 7 e
2, AR 99 qT WY e §, Sfed agh &1
famr #foede Fgar & f& 79 a@
F A gd d 1 fom ag ¥ A
gfom famfasr & @it § w19 @
g A €Y, I qIg § w1 wgrgw 151
F & AR F IEFTY AT FE a7
N AW FIE |

*Not recorded.
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-SHRI S. M. BANERIEE : Under rule 340
we can raise this matter.

MR. CHAIRMAN : The hon. Member
should seek the permission of the Speaker.
Papers to be laid.

14.08 hrs.

PAPERS LAID ON THE TABLE

Not Re: Enquiry into Trombay Unit of
Fertilizer Corporation

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS (SHRI D. R. CHAVAN):
1 beg to lay on the Table a note regarding
appointment  of a Commission to enquire
into certain lapses in  Trombay Unit of
Fertilizer Corporation of India Limited.
[Placed in Library. See No. LT-1692/69.]

National Mineral Development Corporation
Government Review and Annual
Report

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND MINES AND
METALS (SHRI JAGANATHA RAO :
1 beg to lay on the Table a copy each of
the following papers (Hindi and English
versions) under sub-section (1) of section
619A of the Companies Act, 1956 :

(1) Review by the Government on the
working of the National Mineral
Development Corporation Limited,
New Dclhi, for the ycar 1967-68.

(2) Annual Report of the National
Mineral Dcvelopment Corporation
Limited, New Delhi, for the year
1967-68 along with the Audited
Accounts and the comments of the
Comptrolier and Auditor General
thereon.

[Placed in Library. Sec No. LT-1693/69).
Notifications Under Customs Act, etc.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI



